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REFERENCE TO STATE BANK
EMPLOYEES' STRIKE

Surr BHUPESH GUPTA (West
Bengal): Sir, I have given notice of
a Motion regarding the strike by the
employees of the State Bank of
India . . .

Mr. CHAIRMAN: Yes, it has been
received.

Surt BHUPESH GUPTA: Every day
is important and so I would request
you, Sir, that it should be taken up
tomorrow . . .

Mr. CHAIRMAN: He is talking
about the State Bank Officials’ strike.

Dr. R. B. GOUR (Andhra Pra-
desh): Sir, the State Bank is in the
public sector and . . .

Mgr. CHAIRMAN: That is all right.
Why are you bothering about it?

Dr. R. B. GOUR: It is not as if
unless the Parliamentary staff go on
strike, we are not going to move in
the matter. They need not have
waited for any notice, Sir. They
have got all the materials with them.
The Finance Minister is there and fhe
Labour Minister also is there, so . . .

Mgr. CHAIRMAN: Sit down.

Dr. R. B. GOUR: Please fix up the
time for it so that . . .

Sarr BHUPESH GUPTA: When are
they going to fix the time for it, Sir?

Mr. CHAIRMAN: Half an hour
before I came here the paper was
placed in my hands, and you want
them to make a statement now? You
should give them some time.

Dr. R. B. GOUR: It has been sent
to the Finance Minister.

Surt BHUPESH GUPTA: If you
think so, Sir, let us have it tomorrow.
That will be all right.

Dr. R. B. GOUR: Tomorrow is too
much.
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Mr. CHAIRMAN: Tomorrow is #00
much, of course, and today you go on
strike!

Yes, you go on, Mr. Panikkar

H

THE BUDGET (GENERAL), 1960-61-—
GENERAL DISCUSSION—continued

Surr K. M. PANIKKAR (Nomi-
nated): Sii, I should like to pay my
meed of tribute to the Finance Minis-
ter for the excellent statement and
the speech that he has made in con-
nection with the Budget. Both are
informed by a sense of cautious opti-
mism, optimism in respect of past
achievements and future prospects.
The Finance Minister is too experi-
enced and wise a man to be satisfied
with mere optimnism and not to guard
it by certain principles of caution and
at the very start of -his speech, in
paragraph 2, he says that we should
be careful to control our expenditure
and also to see that the austerity in
respect of imports is strictly main-
tained. So actually the sense of cau-
tion which informs the optimism also
takes a prominent place in the speech.

Many hon. Members in this House
will remember a time when the whole
Budget of the Government of India
fell below Rs. 10,00,00,000 and today
it stands at the very considerably
higher figure of Rs. 896,00,00,000 on the
Revenue side. As Shri Jaswant
Singh said, it seems there is nothing
left untaxed except fresh air.

Sari BHUPESH GUPTA
Bengal): And Scotch Whisky?

{(West

Drwan CHAMAN LALL (Punjab):
That has been taxed.

Surr K. M. PANIKKAR: He said
only fresh air has not been taxed.

There are two ways of looking at a
budget. One is to look upon it as
providing the means or resources for
the national expenditure. The other
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i¢ io look upon it as a method for
social change. In the past we saw
glimpses of this second aspect through
various imaginative taxation items,
like the wealth tax, the expenditure
tax, etc., which were evidently meant
to create a change and were moti-
vated by a social purpose of bringing
not merely additional funds, but
ereating a Welfare State or a socialist
pattern of society. So far as the pre-
sent Budget is concerned, I do not
think even the TFinance Minister
would claim that any social purpose is
being furthered through the Budget.
There is. undoubtedly, an attempt to
create more funds for State expendi-
iure. But beyond that, the object of
<haping society through budgetary
proposals, through taxation, is certain-
iv not in it

All the same, the various proposals
for additional taxation have had one
particular result, namely, that of
squeezing the middle classes. It is
vasy to speak of soaking the rich as
a method of taxation. But the cssen-
1jal question to be put and the view
point from which every budget is to
e seen is whether the taxation falls
cquitably on all the classes, whether
the burden of taxation is shared

equally by the people according to
the means they possess. So far as
we here and the present Budget are

concerned, there is no doubt—and 1
cuppose that is the case with most
wudgets everywhere—it is the ordi-
nary middle class with static incomes
that suffers most. Whether it be the
question of a tax on cycles or cycle
parts and things which only the people
with middle incomes use, or whether
it be other proposals, the burden must
anavoidably fall on the middle
classes.

The middle classes suffer more by
.nflation than any other group. Actu-
ally the Budget itself has provided
more in the way of creating inflation
“nan of controlling it. There is one
aspect of this Budget which naturally
every person has emphasised, and that
y¢, that it leaves both a revenue gap
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and a gap in the capital expenditure,
which we are told, are to be met by
the issue of treasury bonds. What
does this beautiful phrase mean? It
means further depreciation of cur-
rency, a system or method by which
rulers at all times, from the beginning
of history, have tried to get money
without making other people feel that
they are paying. Dependence on the
printing press to create money is in
many ways a dangerous thing, unless
administratively and by other controls
the economy is kept well in  hand.
Controlled inflation may be of advan-
tage especially to the primary pro-
ducer. But unless the inflation is
carefully handled by the authorities
in two ways namely. by controlling
consumption as well as by controll-
g imports, it has a tendency to run
away and the economy becomes distor-
ted in such a way as to create great
social injustices. The system of
increasing expenditure by merely in-
creased printing of notes is a thing
which has been the ruin of many
countries which were otherwise flouri-
shing. And when we are delibera-
tely bringing in a certain amount of
controlled inflation we have to see
that, our controls in regard to expendi-
ture, in regard to consumption, in
regard to imports, are so strictly main-

tained that the economy itself does
not suffer.
Unfortunately, in a developing

economy a certain amount of inflation
is unavoidable. Even though infla-
tion strikes at everybody, it falls, as
I have already said, mostly on people
belonging to the low and middle in-
come groups and unless methods are
adopted to deal with those groups
satisfactorily as for example the pay
increases recommended by the Pay
Commission which reported recently,
what we will find is that social up-
heavals will stand in the way of pro-
gress which we are aiming at and for
which we are anxious. What I mean
is that both these things have got to
be carefully calculated and carefuily
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balanced in the budgets that we have
to pass here in Parliament.

I should like to emphasise two other
points. It has been said that Defence
nas not been sufficiently provided for,
and my learned friend, Dr. Kunzru,
nas pointed out that out of the sum
#at has been provided, the amount
to be utilised for the seccurity of our
border territory is even much lecss
than what it would appear to be. In
respect of Defence, more than any-
thing elsc, there is one consideration
which deserves to be emphasised and
that is, it is foolish to rush about
spending merely because there is
danger to our territory or to our
frontiers. Defence is a planned thing
and we have got to think carefully as
to how we are going to spend, on what
we are going to spend and in what
way we are going to phase it over a
period so that our resources can be
most effectively utilised. Merely
because there is a certain amount of
danger to our frontiers, it is not wise
or possible for the Government to run
about saying that we will recruit all
the people of India, conscript all the
people of India and provide them
with guns. For that we would require
too much money. Nowhere is this
more clear than in Defence that money
spent without clear purpose, without
clear planning, is completely wasted.
Especially in a country like India
where a great deal of Defence material
has to be bought from outside, ex-
penditure incurred without planning
and without careful thinking would
involve a great deal of waste. There-
fore, I do not see that the criticism
that has been made that we are not
spending sufficiently on Defence is in
any way justified. Defence has to be
provided but it has to be provided for

after careful consideration, careful
planning and careful phasing of ex-
penditure.

The second point which I would
lL.ke to emphasise is about the criti-
cistng which we have listened to on
the system of Prize Bonds stigmatised
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: by many speakers as a form of gam-

bling. Now, as everybody knows,
gambling is one of the traditional
habits of India and from the Vedic
times down today gambling is consi-
dered as a normal and legitimate acti-
vity. It is the puritanical approach.
which the British imported into India
that has caused people to look upon.
it as something evil.

Dr. R. B. GOUR (Andhra Pradesh):
But the Finance Minister claims to:
be a puritan.

Surr K. M, PANIKKAR: In fact,.
casting of dice is one of the things
about which there are great many
references in the old literature. So
far as Mahabharata is concerned, you
know, Sir, the whole story is based on
the habit of gambling so that the
idea that gambling is something which.
is prohibited or something which s
wrong or something which is against.
the Indian culture seems to be a re-
cent development of the puritanical
habits which we have adopted from
the British., Whatever it is, what we
are trying to do is to tax . . .

Dr. R. B, GOUR: Does the hon.
Member say that the Dharmaraj of
Government should lose Draupadhi®

Surr K. M. PANIKKAR: What we
are tr'ying to do is to utilise some of
the funds which come from gambling
for national purposes. I do not think
we can raise any objection merely on
legal or political grounds to a system
which is so much in vogue in all civi-
lised countries. Whatever sources we
can legitimately tax for purposes of
our development should be taxed. We
have to look upon this Budget, as on
all the other budgets from the point.
of view of our Plan. They have to be
considered within the framework of
our Plan that we have for the deve-
lopment of this country. If we do not
keep that objection in view, the
creation of national wealth for pur-
poses of the betterment of the lives
of our people, all taxation becomes.
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purely a technical process of mainten-
ance of Government We are in the
last year of the Second Five Year Plan
.and, therefore, we have to think not
merely in terms of finding money to
complete the programmes of this Plan
but to prepare the ground for the

Third Five Year Plan on which natu-’

rally a great deal of our development
in the future will depend. To think
of a parsimonious economy, a cheese-
paring economy, to think in terms of
not spending sufficiently would seem
o be not only undesirable but dan-
gerous from the national point of view.
'There are many ways of going bank-
.rupi and one is by not spending.

Sarr BHUPESH GUPTA: They
‘know all the ways.

Surr K. M. PANIKKAR: One of
the objects of our national expenditure
is to raise our national dividend by
.creating more wealth in the country,
.and any economy which is too much
economic can be disastrous to the
nation. A cheese-paring Budget which
.does not provide adequately for deve-
lopment, which does not provide ade-
.quately for Defence, which does not
provide adequately for social ger-
vices, can be disastrous to the country.
So far as we are concerned, we have
not merely to develop our resources
but have also to provide for expendi-
ture on a large scale to develop also
the human resources of this country
It is not merely that we have to build
up steel plants or big dams but we
have also to build up our human
‘material through education, through
medical facilities and through various
.other ways. This also requires a
slteady and continuous expenditure, as
much if not more than the money we
#pend in building up our economy.

So, from every point of view, the
Budget which we have now before us
is one which, though not imaginative,
though not providing for what you
may call taxation for welfare purposes,
yet is one which as a matter of fact
‘provides funds for our essential needs
-and one which tries to loak at il from

! to
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the point of view of the Plan which
we have in mind. Therefore, I have
much pleasure in according my  sup-
port to the proposals which  the
Finance Minister has placed before us.

Mr, CHAIRMAN: The Finance
Minister will reply at 4 .M. We have
another four hours. We have been
considerably facilitated by the Inde-
pendents not taking their full time.
They have given us forty minutes. Mr.
Dahyabhai Patel will take twenty
minutes, Mr. Niranjan Singh will take

twenty minutes and Dr. Gour will
speak for ten minutes.
Surt AMOLAKH CHAND (Uttar

Pradesh): Mr. Chairman, Sir, I am
very grateful to you for giving me an
opportunity to speak on this Budget. .

[Mgr. DEPUTY CHAIRMAN in the Chair]

1 find that I am quite in agreement
with the hon. Members who have
congratulated the Finance Minister for
producing a Budget with a gap of
only Rs. 60 crores. Now, I would
not like to deal with the various pro-
posals because many hon. Members
have dealt with them but I propose
to deal with some points which relate
the Administration. Education,
Health, etc. and I would like the hon.
Minister of Education to hear me for
a few minutes.

Now,. I find that indiscipline is get-
ting an upper hand both in Govern-
ment service and among students.
When I refer to Government servants,
1 am sure the House will recollect
that after the publication of the Report
of the Pay Commission when we were
dealing with that Report there were
strikes, go-slow tactics and other things
and I submitted then that these weie
things which ought not to be tolrr:
ted by the Government because
Government Services also become
trade unions, the Government offices
will become more like factories where
strikes can take place. Now, I shall
come to the strike by the employees
of the State Bank of India. My
friend, Mr. Bhupesh Gupta, was very
enthusiastic for a statement from the
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Pinance Minister about the strike in
the State Bank of India. I hope he
rcads the newspapers and he knows
that this strike began on the 4th
March at 2.30 p.Mm. in Bombay follow-
ed by Calcutta, Madras, Delhi and
other places. The reason for the
strike, as far as I could understand,
is that they want better wages, more
amenities and the like. Now, on the
floor of the House if a few Members
take it inte their heads to raise this
question over and over again and if
they want to encourage a policy of
sabotage in the Government Services
ahd in the running of the Corpora-
tions, Banks, etc.,, I do feel that it is
a matter for serious consideration. I
would not say anything further
because I think I have wused strong
language for the very simple reason
that I would like to make my point
quite clear

Dr, R. B. GOUR: Strong language
for a weak case.

Suri AMOLAKH CHAND: Exactly;
the weak case is yours and therefora
you want to make it strong by raising
it on the floor of the House. Anyway,
I do not want to say anything more
about that.

I would immediately go to the ques-
tion of indiscipline among students
because while the hon. Minister of
Education was about to leave, I reques-
ted him to hear me for a few minutes
on this subject and I am very grateful
to him that he agreed to remain in the
House and hear me on this subject.
Today I was wondering why there
were five questions about University
Grants Commission and wnaturally it
set me thinking about the condition of
university education, If even an inde-
pendent body like the TUniversity
Grants Commission which is a statu-
tory body under the Act of 1956 can-
not restore discipline, cannot act pro-
perly, and cannot properly look after
the ‘education of childern who are
going to be the future citizens of the
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| country, I really fail to understand
! how the University Grants Commis-
sion is functioning. Rightly or wrong-
ly the name of the Chairman of the
University Grants Commission is con-
nected with some other political

issues. In this connection I am rather
| constrained to again refer to Mr.
Bhupesh Gupta who, in his speech

the other day, said on the floor of
the House that Mr, Deshmukh had
sent another letter to the Prime
Minister as if the Chairman of the
University Grants Commission was
showing the copies of his letters to
Mr. Bhupesh Gupta or to his party. [
was further surprised when Mr.

{ Now, on the one hand we talk about
I
|
|

Bhupesh Gupta, by demonstration of
i his hands, said that so many files of

]
1‘ corruption were there as if it means
|

that all the files of corruption are
. with the Chairman of the Univers:-
i ty Grants Commission to which the
Leader of the Communist Group in
the Rajya Sabha has access. I fail to
understand why all these things are
connected. I do not know if you have
seen what has appeared in the Press
today regarding universities. That is
why I wanted to bring it to the notice
of the hon. Minister because I find

that the hon. Minister do not take
care to read what appears in the
papers. This is cutting from the

‘Hindustan Times’ of today and if the
hon. Minister has read it, probably
I need not say much about it and I
might merely summarise what it
says. I might however draw the
attention of the hon. Minister to one
place where it says that one Prot.
D.S. Sharma refers to principals of col-
leges who misappropriate athletic
funds, professors and lecturers who
accept private tuitions and are more
interested in them than in their legi-
timate work, of managements who sell
seats at the time of admissions and
Syndicate members who connive at
the nefarious trade of =alline marks.
He asserts that there are nouv .aguc
and irresponsible statements and that
he has concrete instances in mind.

corruption among Ministers and the
high-ups and on the other hand we
find here corruption in the Universi-
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ties. I do nor know how far these
facis are correct but if such things
are going on in the universities, why
1s not the Chairman of the University
Grants Commisgion utilising his time
to look into them rather than giving
out such whispering things to Mem-
bers of the Opposition. Now, this
leads us to a fundamental question
as to whether any person who 1s
drawing salary from the Govern-
ment

Dr. R. B, GOUR: On a point of ex-
planation, Mr. Deputy Chairman, I
think it is quite unfair on the part of
my hon. friend, Mr. Amolakh Chand,
to say that the Chairman of the Uni-
versity Grants Commission has done
some whispering to the leader of the
Communist Group. All that Mr.
Bhupesh Gupta said was on the basis
of reports that were already in the
Press in the country and there was no
occasion when Mr  Bhupesh Gupta
had ever met the University Grants
Commission’s Chairman or had a
talk with him.

Sari AMOLAKH CHAND: The ex-
planation could better have come
from Mr. Bhupesh Gupta himself.

Dr. R. B. GOUR: We do not func-
tion as the Congress Party functions.

Mr, DEPUTY CHAIRMAN: Order,
order.

Surt AMOLAKH CHAND: I en-
urely agree and I appreciate the
statement of Dr. Raj Bahadur Gour.
But the point that I was trying to
make was how Mr Bhupesh Gupta
could say that there was this last
letter and how he could say that so
sany files had been collected.

Dr. R. B. GOUR: The reference to
the collection of files was only a
rhetoric gesture and about the corres-
pondence the Prime Minister him-
self has said that he is receiving let-
ters and that he has sent letters.

2896

SEri AMOLAKH CHAND; That is -
exactly what I wanted to very humb-
1y suggest, that by gestures and by
misinterpreting things confusion is
created and to some extent my friend,
Dr. Gour, agrees with that.

General Discussion

Now, Sir, I was referring to cor-
ruption in the Universities and I
think it is a very serious matter. As
we all know, the Universities are suf-
fering very badly. We had distur-
bances 1n the Banaras Hindu Univer-
sity, in the Allahabad University. 1n
the Lucknow University, in the My-
sore University, this Univers:iy and
that University. The Aligarh Univer- '
sity was in question this morning.
What is the Education Ministry doing?
1 put a question to the Minister as to
what they were doing to bring the
students under proper discipline, and
the hon. Minister was pleased to say
that the report was under considera-
tion and that steps would be taken.
But then I want to know why the
University Grants Commission are
not taking such action as they can—
and I think they can, because the hon.
Minister explained to us this morning
that when there was some discrepancy
in the account of the Punjab Univer-
sity, the University Grants Commis-
sion said that until and unless the
University explained all the accounts,
the grants would be stopped. I think
they have power also to check student
indis~ipline. Wherever they find that
the students cannot be  controlled,
whercver they find that better
management can be . introduced, I
would like to know what steps have
been taken in that direction, why such
steps should not be taken. ,

Sir, I leave Education here, and
would like to go further into the
subject of Health, During these

fifteen or twenty days, being a mem-
ber of the Contributory Health Ser-
vice Scheme, I find that things as '
they go on need some improvement,.
I am sorry that the Health Ministry
were not good enough to distribute
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their full report, but then I did get
a copy of the summary for the year
1959-60. I was glad to find there that
under the Contributory Health Ser-

vice Scheme things are going to
move 1n a better way. There they
say that the number of patients

treated at these dispensaries during
the year has increased. They are
giving a check-up clinic, and all that.
I need not go into details, but I want
to make a suggestion, and that is that
under this scheme all the best medi-
cal help or medical advice that is
available in the city of Delhi should
be made open Now, Sir, you will
find that under this scheme a person

can go to the Willingdon Hospital
or the Safdarjung Hospital for his
examination, etc., etc. We are told

that therc is another Instifute called
the All-India Institute of Medical
Sciences situated just opposite the
Safdarjung Hospital. There practically
you find the best treatment available
today 1 have been there, Sir, .I have
been to the Willingdon Hospital, and
I have seen the Safdarjung Hospital

also. Comparing the three, 1 feel
that really this Institute is doing
very good work, and it deserves

more sympathy and more funds from
the Finance Ministry, Sir, you will
find that this Institute is at present
training about 221 students., They
have not got their full buildings.
They are running their hospital in
the College of Nursing, and so on and
so forth. But I was shocked to find
that even this Institute, which is do-
ing the best work and on which the
Government of India are going +to
spend in the Second Plan Rs, 579 lakhs,
has not got the necessary power con-
nection, because the Irrigation and
Power Ministry would not give it
the power which is required to run
its machines. The experts have not
got telephones in the hospital, and it
is only a few who could get private
connections at their residences. 1
know how much difficulty it means
to persons who are far away from
the Institute and want consultations.
I think the Irrigation and Power

I
!
|

Ministry and toe Posts and Telegraphs |
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Department should be kind to this
Institute which caters to the wants
of the needy public. Now, Sir, we

find that for the work which is being
done by the Institute foreign coun
tries are giving them substantial hr’
The Rockefeller Foundation has give

them 2 million dollars, under the
Colombo Plan they have received
1 million dollars, etc. The Govern-

ment{ of India should also help them
according to their best capacity.

Now I want to come to the ques-
tion of the Kolar Gold-fields. While
going through this Explanatory
Memorandum, I find on page 68 a
curious position, and I would like to
refer to it to understand what actually-
it means. Sir, some of the members
of the Public Accounts Committee
went there last year to see the work-
mng of the Kolar Gold-fields. I am
referring here to page 68 of the
Memorandum: “(b) Additional Con-
tribution to the International Mone-
tary Fund”, and “(¢) Purchase of
geld”. Here we find: “Provision was
made in the Budget to the extent of
Rs. 29069 lakhs for the purchase of
gold produced in the Kolar and
Hutti Gold Mines, Mysore, at the offi-
cial rate of Rs. 62'50 per tola, It is
now estimated that a sum of Rs.
292-19 lakhs this year and Rs. 279-12
lakhs next year will be required for
this purpose.” I fail to understand
this, Sir. I know that the figure of
Rs. 62'50 per tola is the international
price of gold. But now gold is being
mined here in India. The Kolar
Gold-fields to the best of my know-
ledge belong to the Mpysore  State
Government, and compensation wa.
paid out of a loan given by the
Central Government to the State
Government. 1 do not know how it
has become necessary now to pay
them another Rs. 292-19 lakhs in the
current year, that is, 1959-60, and R
279-12 lakhs in the next year. 1 would
like to have an explanation on this
poin{ because what I understand is
that gold from our fields and from
India could not be secured because
vou see the paragraph above, which is
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bad reading to my taste; I do not

know what 1t means actually:

“A sum of Rs. 12 lakhs (which
15 1ncluded in the amount shown
against ‘g’ above)”

{ am referring to the contribution to
the International Monetary Fund—

“was incurred on the freight,
insurance and other miscellaneous
charges on the transport to India
of gold purchased in the UK. for

payment of contribution to the
IMF.”
‘The point which I wanted to raise

here 1s that you have got hold in
India, Now the Reserve Bank has
got goid, So nwmucn gold which s
smuggled into India is forfeited and
goes to the Reserve Bank. Now, what
was the necessity of spending Rs. 12
lakhs as freight, insurance, etc., to
purchase gold in London? I fail to
understand, Sir, whether gold is not
available 1 India itself or whether
it is the policy of the Government of
India in future to impose some tax
on purchases of gold in India. What
we find is that the prices of gold and
silver are going higher and higher.
‘That{ also corresponds with the rise
in the prices of foodgrains and other
-essential commodities. The question
1 want to raise is why it should be
necessary to purchase gold in Lon-
«don, why it was necessapy to pay Rs.
12 lakhs as freight, insurance, etc.
€tc, and whether that amount of gold
could not be purchased in India when
daily we find that lakhs and lakhs of
1upees worth of gold are sold every
day.

Lastly, I would like to say some-
thing about education. You see, Sir,
how education is being treated
as compared to police housing. I
would like to draw the attention of
the House to page 77 of the Explana-
tory Memorandum where you will
fing that the police housing scheme
gets three crores of rupees every
year. In the previous Budget it was
three crores and in this Budget also
it is 3 crores. But the amourt for
. the comstruction of buildings

ard
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hostels for educational purposes was
Rs 1:13 crores, which was the Budget
estimate of last year. But the actuals
were only Rs. 91 lakhs and now the
ailotment is Rs. 1'53 crores. So, I
request the Education- Minister to do
something and create some such
atmosphere so that the future citizens
of India may be trained well.

SHrt PURNA CHANDRA SHARMA
(Assam): Sir, I congratulate the hon.
Finance Minister for the successful
termination of one year of his pre-
vious Budget and for entering into a
new Budget. Bul, of course, I do
not know how to congratulate him
for the Budget that he has now pre-
sented. I must confess that either
I have not understood the implications
of such provisions or they are basic-
ally wrong, For instance, the most
important matter that we have—you
will find 1t in the Economic Survey
also—is the fact of rising prices. If
in spite of repeated Budgets provid-
ing for different categories of deve-
lopmental projects and different cate-
gories of taxation reflecting the
economy of the country, there has
been a continuous rise in the prices
of foodstuffs, it must be due either
to deficit financing or some imbalance
in the demand and supply. At least
one glaring thing before us, is agricul-
ture. In spite of so many provisions
being made every year in our Budget
at the Centre and in the States—so
many crores of rupees being spent
over this particular item of agricul-
ture and agricultural implements—
production has not been able to keep
pace with the demand of the country.
We are always promised plenty of
production in the papers sent by the
State Governments and the papers
placed before us. In spite of all this,
we find that there is always some
shortage of food which we have to
make up by bringing food from the

U.S.A. and other places paying a
very high price. The papers sav
that we are spending about one

thousand crores of rupees for agricul-
ture alone ir thz rext P'an. Bt we
are kearing of o meny wem Ining
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Med, being irrigated; we hear
so much about Sindri Fertilisers and

other things. All these are Dbeing
added to normal agriculture. But we
find a shortage of foodstuffs and we

have got to import nearly two hund-
red crores of rupees worth of food
and other foodstuffs from other
countries. There must be something
wrong somewhere. Either the reports
sent by the State authorities are
basically wrong or there has been
a miscalculation and there has been
a lack of supervision on the part of
the higher authorities. We always
find the reports saying that there is
a little more production or production
more than what it was last year. A
district officer who takes charge of
a district wants to show that he has
been able to do something more than
his predecessor, and without sending
men to the actual field, the authorities
do something, prepare the report and
send it to some officers long before
the harvest secason. On the basis of
such a report, the Central Govern-
ment or the State Governments pre-
pare their Budgets and they promise
plenty of production next year or
assure that there has been plenty of
production in the previous year. As
a matter of fact, this does not happen
and this is one of the reasons why
there has been sudden rise in prices,
despite our wishes, in particular food-
stufls.

Sir, deficit financing has been going
on for the last three years. This year
it 1s a little more. We are going to
make that up by issuing Treasury
Bills which will naturally inflate

prices in the country. I do not feel
like congratulating the Finance
Minister, because he has not been

able to balance the Budget to meet
the actual needs of the country. The
low-paid Government servants, the
middle class, are suffering for such
rises in prices. A Pay Commission
has to be appointed to go througn

their cases about every three or four |

years. Some facilities have to be
given to them yet. There are people

who get benefits and others wha do |
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not get them. Because of the imba-
lance in the economy of our country
all these troubles have arisen. There
has been a constant rise in the prices
of certain  essential commodities
some of which are exported to some
countries. Take for instance sugar.
At some places it sells at Rs. 2 a seer.
Sugar does not reach the  district
places in time because 1t is said some
sugar had to be exported all of a
sudden. Of course, all these things are
bound to happen in a developing
economy and we are I1n a stage where
we have only started building up the
economy, At this stage, some inis-
calculations are bound to  happen.
We are yet to know sufficiently the
actual economy of the country as to
how 1t will be in future or how 1t
has stood up till now. There is lack
of statistics also in regard to many
matters which ought to be clear so

. that the Government may know the

actual position in the country and

can make a nearly accurate plan.

We have many industries which
mainly depend upon agriculture. For
instance, the sugar industry depends
on agriculture. The jute industry, tea
industry, the cotton industry, all these
depend upon agriculture. So it is very
pnecessary that we should concentrate
on agriculture mostly so that we are
able to run our economy well with-
out looking to other countries for any
aid or any sort of assistance at the
time of our crisis. Sometimes, we
have to pay a very high cost for essen-
tial things. The Government have
had to supply them at low prices al-
though 1t had cost very high when
imported.

Sir, the taxation measures do not
show any hopeful sign of any relief to
the poor whose conditions do not in-
dicate any sign of prosperity. There
have been cxcise duties on some com-

modities, The duty on diesel oil has
been enhanced. Particularly, the
tycle industry which is one of the

main industries of our country at the
present moment should not have been
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taxed at all. Cycle is no longer a !
luxury on our country; it has been |
a necessity almost for every boy or
voug man in the countryside for
his education, service and business.
In my district headquarters there
is a college. There are more than
one thousand boys coming to study
in that college always by cycle. |

They go to the college from their '
homes, which are ten to fifteen mileg

away, by cycle. Cycle is a necessity
for them. There are hundreds of
Government servants who are work-
king in offices here and there and they
have to cycle about ten or fifteen
miles a day. It is a necessity for those

people; just like food it is a necessity,
and so for the poor people cycle
is not such a luxury as would warrant
a tax on it. Maybe the prices have
gone down here because we are nro-
ducing the cycles in the country. Bu
the material has also deteriorated if
we make a comparison and an import-
ed Rover or Triumph cycle cannot

be equalled by any cycle made in
this country since the material used
in our cycles is not as strong as the
one we used to find in imported
cycles. Thus the cycle made here is
also not very lasting and the «cycle
industry in our country up till now
has not been able to develop or im-
prove in a manner to withstand com-
petition with any foreign cycle. Prices
may have decreased on account of
larger mass production, but at the
same time it must be admitted that
the material is not very lasting, and
that is the reason why the price is
low. It should not be taxed because
it is a necessity of life, as it were
nowadays. Here, in Delhi, we find so
many thousands going to office daily
on cycles. It is not that they could
have avoided it and gone on foot to
their offices; the offices are situated
at a great distance and for the middle-
class among them it costs a good deal
to go by other transport. It is to our

own interest that they use cycles be-
cause they can reach office in time, |
which will not be the case if they were
to avail themselves of bus transport
for the purpose for which they will
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have to wait for long to get a seat 1n
they bus.  So, Sir, cycles should have
botn exempted from being subjected
to a tax of nearly ten rupees for
every cycle they purchased. Taxa-
tion has already been heavy on the
muddle-class and since it is they who
look for their subsistence to Govern-
ment employment and to employment
w business and industrial concerns,
they should have been spared this
tax burden on cycles which they have
to go in for their transport, The
middle-class which has always an
uncertain future should be relieved
from burdens of taxation as far as
possible; they pay the heaviest of
taxes in different other ways also;
they have to pay the sales tax on the
articles they purchase; they have got
to keep a little standard; they have
got to educate their sons and for all
these they have got to pay. But with
their poor salaries—particularly the
the Government employees— it is.
hardly possible for them to pay an-
other ten rupees extra from their bud-
get for every bicycle that they purchase
since every bicycle has got to be

changed every two years or three
years.

Then, Sir, I refer to an 1industry
which 1s rather hanging in the balance,
as it were, at the present moment on
account of the heavy taxation on it.
It is the tea industry and it brings us
the largest amount of foreign exchange
and this tea industry has got to pay
so many kinds of taxes at different
stages that it is now being strangu-
lated and many Indian tea estates are
likely to be closed down and the
Indian tea planters will be bound very
soon to close down many of their con-
cerns. Initially they have got to pay
the land tax, then again income-tax,
then corporate tax, again agricultural

income-tax, then excise duty, export
duty and so on. At the same time
on every purchase that they have

to make they have got to pay sales
tax or some other tax, and the poor
Indian tea industrialists are really inr
great difficulty for having to pay a
large amount as tax in different ways
to different authorities. There is also:
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the road tax which they have got'o
pay to the State Government; imme-
diately they put the thing on the road
they have tp pay an entry tax. This
also is there. So the tea industry is
suffering very badly, and all the re-
lief promised to it has not come; only
some sympathy is being shown by the
finance Minister in respect of the tea
industry. I do not see any material
change in the taxes being made in
respect of that industry for the better.

Now coming to educaticn, I have
. &lso similar complaints to make as
.other people have about their respec-
tive universities. I do not think the
University Grants Commission is pay-
ing due attention to what is happen-
ing in that far-off corner 1in the
.Gauhati University. The audit reports
.on that university have revealed many
-things which I do not want to divulge
here, but I draw the pointed attention
of the Education Ministry to urge on
the University Grants Commission to
enquire into what has happened
during the last fwo or three years in
that university.

Now about the judiciary my sub-
mission is that there should be unified
control, there should be one authority
which should have uniform control
.over the entire judiciary throughout
the country. It was promised a long
-time ago that with the separation of
the judiciary this would be there, that
-the executive would have nothing to
do with the judiciary, but up till now
it has not come about. I should think
that the judiciary should be left en-
tirely in the hands of the Supreme
Court or some other single authority,
and the finances for the High Courts
and for all limbs of the judiciary should
come from the Cenire so that the exe-
cutive Governments in the States
may not have any direct control over
them either by way of finance or in
any other manner. We have at the

l
i

«Centre the Election Commission which

is completely under the control of the
Law Ministry here. Similarly for
the judiciey something might be
found out I do not suggest directly

A
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anything but then all the High Courts
and District courts should immediately
be brought under one control, under
the Supreme Court, and the finances
should go from the Centre and not
from the States Their finances
should be charged and also they should
be brought under the unified control
of one judicial authority which may
be the Supreme Court.

I would not dilate any more. There
are many other points but I would
not like to , speak at the present
moment as time signal is hanging on
me.

Surr DAHYABHAI V. PATEL (Bom-
bay): Mr. Deputy Chairman, Sir, at
the ou'set I have to protest at the
manner in which this House is being
sought to be hustled through the Bud-
get proposals. It used to be the prac-
tice, Sir, to lay the Budget proposals on
the Table and give Members of the
House some time to study them, and
during those days there would not be
sittings of the House. Today we are
sitting from day to day and yet we are
expected to read these voluminous
papers that are sent to us, some of them
very informative and some not. HHow
can we read the thirty pounds of paper
consisting of some 700 pages in the
short space of two days that we were
given? They were not two days ini-
tially; we had two nights and a day
coming to some 36 hours. Sir, I had
a little urgent work; soc I went away
to Bombay and while going 1 was
talking to the Secretary of the Rajya
Sabha, and he said it was impossible
to give any more time. 1 came back
by plane and fortunately, Sir, we
had got one day more, at least to
enable us to read something. But I
still maintain, Sir, that this does not
help healthy democratic traditions to
hustle the House to go through these
papers in this manner. Ample oppor-
tunity must be given to Members to
study the papers if you want Members
to take real and genuine interest

Tey DEPUTY MINISTER or FIN-
ANCE (Surr B. R. BHagaT): Whom is
the hon. Member blaming? It is the
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Business Advisory Committee of the
House that fixes the time. It 1s not
the Government that determines all
these things.

Surr DAHYABHAI V. PATEL: Sir,
technically my hon. friend is quite
right. But ithe House is packed with
your majority. If you want to be
reasonable, you can always be reason-
able.

Surr B. R. BHAGAT: It is the Busi-
ness Advisory Committee. The hon.
Member seems to be quite unaware of
the Business Advisory Committee; it
does not function on a majority-
minority basis.

Sart DAHYABHAI V. PATEL: All
right, Sir. Then I would join in con-
gratulating the Finance Minister for
more reasons than one. He presented
the Budget on his birth-day; he pre-
sented a Budget which was the
hundrnedth S‘Budget of India and he
presented a Budget that ran into a
thousand crores of rupees. Yet I
would say that I had some ecriticism
to offer when he delivered his Budget
speech last year and I thought we
would see considerable improvement
the following year. 1 do grant that
he has brought to bear his practical

|
i
|
1

business like way and has applied a

new outlock on the Budget proposals.
The Finance Minister, last year, per-
haps did not have enough time to
devote and I thought he would have
gone very much further in the matter
of the Budget proposals. But I am
disappointed in the taxation proposals
that he has placed before the House,
Sir. Some people have called it
penny-pinching and I think it is a very
justifiable charge, and particularly
when the tax is to come through
indirect sources, the indirect tax al-
ways hits the consumer; it does not
hit the producer.

The tax on bicycles does not hit the
bicycle factories; it hits the small con-
sumer who has to come on bicycle.
Sir, these are unwelcome features of
the Budget. I do hope that the
Finance Minister could still be per-
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suaded to withdraw this

tax.
1 r.M.

Similarly, the tax on diesel oil. Tt
is said that the tax is raised because
the country is consuming too much of
petrol and there is an imbalance in.
production. Very well. You have
got the oil companies to give you
concessions, You can save a lot of
money. They can give you extra
duty. Why do you not pass on the
petrol duty to the consumer and make-
both petrol and diesel oil cheaper?
If your idea is to strike a balance, then.
strike a balance in favour of the com-
mon man, in favour of the people of
this country, not like the monkey,
shall I say, that sat to arbitrate and
give justice to two fighting cats when
he took out a slice out of every one’s:
share till there was nothing left.

I will say that there are certain
aspects of the Budget which I wel-
come, for instance the raising of the-
exemption limit on the amount allow-
ed for charities. That is a very wel--
come feature. 1 was expecting that
the Finance Minister would go up to 10
per cent. because I know he Is associa-
ted with several charitable trusts and
educational institutions, as some of us
also are, of which everyone of us feels
the pinch every day. The sources of’
charity are getting dried up because
of the encroachment of the Gov-
ernment everywhere in the*® form-
of tax. With the present taxes, even
people who are inclined to give,.
who are generous-minded are not en--
thused to give. If some relaxation is
made, perhaps more monies would
flow into deserving charitable pur--
poses.

Last year, Sir, I also referred to:
the point of raising the taxable limit
which used to be Rs, 5,0000 We were
told that to tide over certain diffi-

culty, it was reduced to Rs. 3,000. I

do not know actually how much reve-
nue Government gets from the peo-
ple who have an income between Rs.
3,000 and Rs. 5,000, and I do not know
how much Government spends on
assessing that income. Is this whole-

’

2¢of’

iniquitous. .

]
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expenditure worth the amount of re-
venue that the Government gets? Sir,
the methods of the Government are
wasteful in many ways. There are
many taxes that the Government col-
lects. I do not know why they are
S0 angxious to collect national taxes
from which the actual return is very
{ow to them. This House was rushed
intv several proposals of this type. If
they are fajr, if they give return to
the Government, I do not mind. I am
not very much concerned either with
the Wealth Tax or the Gift Tax—I
have little to give or take or to in-
herit. But I do feel that if this tax
is not yielding enough revenue, if it
is only used as a squeeze on a few
people, if it only means creating addi-
‘tional departments of Government, it
is infructuous expenditure and, there-
fore, there is no justification for con-
tinuing it. Certainly, if you want
more money, the straight forward
way is to increase the ra‘e of income-
tax. If you want money, if you want
to tax people, have it from the rich
people. Do it in a straightforward
manner telling them that they have
to pay so much income-tax instead of
pinching on all sides.

Sir, the other unwelcome feature
about this Budget is its inflationary
effect because it touches so many as-
pectspof the ordinary man’s life. All
tin articles used in connection with
ghee or vegetable ghee or oil or the
new rising vegetable preservation in-
dustry in this country are going to be
hit. T know that because I am asso-
ciated with some of my friends in
Bombay who are in this industry.
‘They came to me with their troubles.
‘The vegetable preservation industry is
a growing industry. They are just
getting on to their legs, trying to find
an export market for some of the
achars and condiments. This tax will
very nearly put them out of business
because tin-plate and the method by
which it is made is more or less a
British monopoly. They dictate the
price. You have no voice in it. Your
tax will be passed on to the consum-
er. Yt means your export as well as

i
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internal consumption will be affecled
It will also affect the budget of ‘the
small man. Now ghee is practically
a thing of the past for an ordinary
man. He either takes the oil or the
hydrogenated product both of which
are packed in tins.

The question of taxing electric
motors 1s also a thing that concerns
both the agriculturists and the smalil
industry. Sir, we talk of the need of
taking industry to our villages. But
how are you going to take it to the
villages? Are you stil! thinking in
terms of asking people to sit behind
the machine and plod and plod and
plod, or are you going to ask them to
utilise electric power? You want to
take electric power to the village
homes and to provide cottage indus-
tries to people. The only way is to
give them electric power and electric
machines cheap. b

8ir, I had occasion to visit Germany
a few years ago, just after the war.
How rapidly they were building their
country. How did they do it? They
are doing it by industrialising the
country, the country that was com-
pletely beaten out into poverty. Now
they are today a country that ranks
high among the industrialised and
wealthy countries of the world. Now
they are in a position to give us loans
when after the war, perhaps, they
would have needed help from us. What
is the reason? Many of our Ministers
go abroad; so many of our people go
abroad. Why do they not look and
find out the reason for this? We bring
machines from Germany. We bring
technical aid also from there. Why
do we not bring the spirit behind this
hard work and industrialisation of
theirs and give incentive to our peo-
ple?

Sir, I would not be one to grudge
the increases that have been recentlv
awarded by the Pay Commission, It is
necessary to examine the practical
value of the work of the large num-
ber of government employees, about
six million or whatever their number,
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and to see whether the tax-payer who
is really ultimately the employer gets
the return for the huge bill that is
being paid to them. It is not the em-
ployee’s fault, it is the fault of the
.8ystem that is there. Sir, we have an
administration that is an amalgam of
many things inherited from the Bri-
tish regime, ideas that were blindly
copied from communist countries, and
these are mufually incompatible, not
only incompatible but they are mutu-
ally destructive, and therefore, we are
in this trouble. It is essential, there-
fore, that a corrective should be taken
i hand. I would say the remedy is
nat to restrict the number of staff, bul
{0 restrict the unproductive work. A
Yot of work that is done in many Gov-
e¢rnment offices is not productive and
the drain due to that is very heavy
1t 1s necessary alsc to curb the in-
creasing avarice of the fires that are
Tighted again and again by the differ-
ent labour unions. They do not help
anyone. 'They generate hatred which
1« very wrong. In this country after
we have gained Independence, how
many strikes we have faced and why?
I am sorry to say that when unjust,
Hegal, ill-advised strikes are about
10 break, it is the highest in the land
that go to the rescue of the people
who make such strikes. It is there-
fore that they are getting these strikes
again and again. Our Governmen!
has never been able to take courage
and say firmly: ‘We will face this
and we will put this down’. If there
is a class of people that go on holding
the pistol up against the Government,
against the trade and against the peo-
ple of the country again and again, it
1= high time that they are put dowm
with a firm hand, particularly the peo-
ple who instigate these things. It is
a weak Government that cannot stand
up and put this down. The Finance
Minister is no doubt faced with a
difficult task. He has to set his house
mm order and counter balance the
vagaries in the economy. He is ex-
pected to damp inflation by taxing
more and to boost deflation by spend-
g less. In this process the poor man,
the common man, is lost, How far the
Finance Minister will be able to sue-
ceed in this is the question. This
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brings me also to another question
which occurs to my mind. It is a

more difficult question, namely, whe-
ther this Budget that the Finance
Minister has presented to this House
has pleased the Prime Minister. Since
we achieved independence, I think
Shr1 Morarji Desai is the eighth Fin-
ance Minister because I see a long
list of his predecessors—most of them
I would say were very illustrious—
who have had to go because they
could not please the Prime Minister.
In reply to the debate that we had
on the President’s Address, 1 was not
here when the Prime Minister repiied
but I took the trouble of going through
his reply and I understood that he
referred to me. He has mentioned
two points and one was that I was
wrong when I said that the Govern-
ment was not paying adequate atten-
tion to the development of Gujerat
and its oil resources, I join issue with
the Prime Minister. I have already
confronted him with a letter. He has
evaded my letter. What I said was
that after my talk with the Russian
experts more than one year back
at Baroda at a public reception given
to them, where the President of the
Congress was alsg present, I asked
them about what they saw of the oil
resources of Gujerat and about the
setting up of the refinery. 1 asked
them how long they would take to
set up the oil refinery in Gujerat.
They said, ‘One year from the date
of signing of the contract.’ It is more
than a year since the talk tock place
and we are nowhere near completion.
I said that the Government was pro-
ceeding very slowly. 1 have already
addressed the Prime Minister about
the other development projects of
Gujerat. The same type of reply I
have received.

The Prime Minister, I am very
proud of it, has a great reputation in-
side and outside. We are all proud
of his international reputation but it
is not fair to Members of Parlia-
ment that he should use his inter-
national reputation, his great reputa-
tion, to choke off opposition, to choke
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off criticism and, if I may be permit-
ted to say so, distort facts. That the
development of Gujerat has not
taken place in the last 10 years as it
should be is a fact that is affirmed
again and again and even Shri V. T.
Krishnamachari admitted it in the
Planning Commission meeting last
time when I asked him. Why should
the Prime Minister jump up like this
and say such things?

Another thing that the Prime Min-
ister said when I had referred to
Defence was, some people are aller-
gic to Mr. Menon or to the name of
Mr. Menon. Sir, humble as I am, I
can also say that the Prime Minister
is allergic to the name ‘Patel’. A very
able officer of this Government, who
has served this Government very
loyally and ably for soc many years,
has been hunted out of office and not
paid his legitimate dues. They are
still matters of correspondence bet-
ween him and the Government be-
cause his name is Patel. I say this
and I am very sorry that I have to
say this in this House. I could say
much more. The Prime Minister has
forced me to do so. If the Prime Min-
ister chooses to attack an ordinary
Member of Parliament like me, who
has come only recently, in this man-
ner, it is but fair that I should reply
to him.

I w}ll not take the time of the
House, particularly as my time has
been cut further by reading the let-
ters.

Coming back to the Budget, I have
some letters from my friends in the
transport business. They comp’ain of
the levies, as to how they will hit
their trade, particularly the small
man, What is not taxed? Excise duty
on internal combustion engines, dut-
ies on vehicles, on trucks—15 per
cent. or Rs. 2,500, whichever is great-
er—, increase of 25 naye paise per
gallon on high-speed diesel oil and
then there are tyres, etc. What is left?
I was hoping that a day would come
when the Government would give
some relief to the small man. I am
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! beginnig to lose hopes. I am thinking
" 1n terms of the 2 pice post card and
one anna envelope. Is there any
chance of it ever coming back? Com-
ing to the P. and T. Department, it is
going to be made into a Corporation.
I do not know why and I do not
understand it. Is it with a view to
taking it out of the purview of ques-
tions in this House?

I come to the question of the large
number of industries that the Gov-
ernment has in the publir sector. I

| have tried to read through the volu-

minous literature and reports given
to us. I am sorry to say that I have
not been able to, find from any of
these the total outlay of the Govern-
ment on these and what is the return
they are making on them,K Are they
making 4 or 5 or 10 per cent? What
are they making on these? What 1s

, more, they issue voluminous, beauti-

fully printed reports—the L.I.C., the
Indian  Refineries, the Hindustan
Antibiotics, etc, These are the on.y
reports that I could lay my hands ai.
Are they making profits? Are they
printed like this because they are in
affluent circumstances or because they
are spending tax-payers’ money, I
would like to know. I ask this in all
seriousness. [ was connected with a
| life insurance company, the largest
. one that managed its affairs very
economically. I know it was run
well. We printed annual reports, we
printed all reports. We never indulg-
ed in the luxury .of printing reports
of this type. What is the purpose of
this, say, of this report of the L.I1.C.?
What is the purpose of using such
expensive paper and printing? How
many reports do you issue and how -
many of them are read, I would like
to know. In this country we used to
emphasise on simplicity. The Finance
Minister is a picture of simplicity. I
wish people would copy many of his
ways and I wish the Government
would do so. All this could be done
through a simply printed booklet of
ordinary paper instead of indulging
in the use of art paper, I think most
of it is imported paper. Why do we

waste our foreign exchange resources
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on such things? 1 would implore
the Finance Minister to look into
these things in a practical manner
with the practical mind that he has
and stop wastes of this type which
have been the bane of our couniry.
Thank you, Sir.

Surt J. C. CHATTERJI: (Uttar
Pradesh): Mr. Deputy Chairman, the
other day I saw a pamphlet on behalf
of the Forum of Free Enterprise,
which has characterised the present
Budget as leading the country towards
Communism. That appeared to me
something like a joke, since there has
been general contentment in the cir-
cles of big business and big indus-
tries, whereas those who are really

hit hard are the middle classes and
the poor. And we know that any
increase in the common man’s cost

of living is against the principle of a
welfare State as also that of a socia-
list pattern of society.

I would first of all enumerate the
items touched by the fresh taxation
proposals which will naturally have
an inflationary tendency, and the
income benefits would be counter-
balanced by the workers’ demand due
to inflation. To show how the
inairect taxes will fall on the common
man, I will deal with the tax of
Rs. 200 per ton on tin plates and cut-
tings, etc., its effect on kerosene oil
and tinned foods, on export industries
like tea and cashewnut, the tax on
aluminium foils and its eflect on
aluminium products and aluminium
utensils, ete.,, on the cost of alumi-
nium foils for tea chest linings, for
cigarette packings, etc., the tax on

pig iron and the tax on electric
motors and internal combustion
engines which mean discouraging

industrial ventures, small-scale and
village industries, engineering indus-
tries in general and also their effect
on small farmers’ irrigation schemes.
Sir, the position of the tax on motor
tractors requires clarification. And
then I will deal with the tax on
diesel oil and tea garden fuels and
the effect on the health conditions in
congested cities, Sir, these are the
120 RQN_4
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points I would like to consider now,
to show how the middle class man
or the common man is being affected.

Sir, the incidence of the new taxa-
tion proposals mainly falls on the
common man. Take for example the
levy of a duty of Rs. 200 per ton on
tin plates and cuttings, etc. This is a
very high rate of duty on an essen-
tial commodity. Whereas a ton of
tin strips costs less than Rs. 600, and
other grades cost between Rs. 800 to
Rs. 1,200 per ton, the increase in the
cost of tin plate will automatically
mean a corresponding rise in the
retail prices of kerosene oil, since the
price of the tin is a major percentage
of the kerosene oil tin’s retail price.
Similarly all tinned foods, like vanas-
pati, mustard oil and other edible
oils will cost more. Even the infant
and the lady in the house would not
be spared. Baby foods will cost
more, so also the tinned talcum
powder. This will also affect the
export industries like tea and cashew-
nut. The tea industry alone has to
pay a sum of Rs. 9 lakhs annually as
duty for its requirement of 4,500
tons of tin plate waste for tea chest
fittings.

Similarly the high rate of duiy

i proposed to be levied on aluminium
. products will mean a
i increase in the retail selling prices of

corresponding

aluminium ufensils which are a neces-
sity for the common man in his home.

The tea industry will have to pay
annually about Rs. 3 lakhs as duty
on aluminium foils for tea chest

linings while the consumers of pack-

age tea will have to pay a higher
price for tea packed in foils, It is
not unlikely that the large tobacco

companies will also pass the increased
cost of aluminium cigarettes foils on
to the consumers. '

Then there is the imposition of a
tax on pig iron. This measure alone,
with the proposed duties on electric
motors and internal combustion
engines will mean a clear dis-incen-
tive to industrial ventures. Also the
small-scale and village industries
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will be affected. This increase in the
cost of the electric motors and engines
will also affect the small farmers in
their irrigation schemes.

In the matter of imposing duties
on motor vehicles, I suggest that
agricultural tractors should be speci-
fically omitted from the impost of the
proposed duty, It is not very clear
from the Bill as presented, whether
the hon. Finance Minister would like
to tax agricultural tractors as well. 1
understand that the cost of an agricul-
tural tractor of 25 or 30 horse power
is round about Rs. 9,000 and the pro-
posed levy of a minimum duty of
Rs. 2,500 on motor vehicles not other-
wise specified, will not be helpful to
farmers, if this imposition is appli-
cable to such tractors.

As regards the increase in the duty
on diesel oil, I doubt whether the
fiscal measure proposed by the
Finance Minister was the only meas-
sure to correct the imbalance of pro-
duction and consumption of diesel
oil and the drainage of foreign
exchange therefrom. Even with the
higher rate of duty, diesel oil will
continue to remain the cheaper fuel
than petrol and the only result will
be the increase in the cost of passen-
ger fares and freights, both of which
will have an inflationary effect, I
would request the hon. the Finance
Minister to think whether he will
consider banning all operation of
diesel vehicles in the congested
metropolitan cities which has become
an urgent need for health reasons.
Diesel trucks and buses could operate
on cross-country traffic and on subur-
ban long-distance routes. In this
connection, I would like to draw the
attention of the hon, Minister to the
fact that during the last few vyears.
import licences for diesel o0il and
firing equipment for tea driers have
been issued to tea gardens freely, so
that many tea gardens have now
switched on to diesel oil instead of
their customary fuel, which is coal.
The reason for this is that the tea

[ RAJYA SABHA ]

General Discussion 2918

gardens are refused permission to use
any Ranigunj-Jharia coal and are
forced to use locally available inferior
coal not suitable for operating their
tea driers. It is rather peculiar that
some Government Departments refuse
permission to the tea gardens to use
coal of their own choice but do not
mind the gardens using diesel oil
which has to be imported from abroad
while the hon. Finance Minister
wants the nation to consume less of
diesel oil.

All these would clearly show that
the view held by the free enterprisers
is quite contrary to the facts and this
Budget is neither leading the country
towards Communism nor anywhere.

Surt SHEEL. BHADRA YAJEE
(Bihar): Where is Communism in the
world? :

Sarr J. C. CHATTERJI: That 'is
a different thing and that controver-
sial subject cannot be discussed here

on the floor of the House. I can do
it later on.
Surr SHEEL BHADRA YAJEE:

But there is no Communism in any
part of the world including U.S.S.R.

SHrr J, C. CHATTERJI: I would
conclude by reading from the last
portion of an editorial of the “Nor-
thern India Patrika”. The son of the
proprietor is, we all know, a Minister
in the Bengal Government. The
paper has concluded a long editorial
with one sentence and it is this:

“Mr. Desai has called upon the
people to endure sacrifices for a
few years more. That feeling can
be generated only by convincing the
masses that the privations are being
shared equally by all classes. The
budget proposals under review will
fail to carry conviction with the
people on this all-important score.”

This is what I wanted to say, Sir.

[THE VICE-CHAIRMAN (SHRT DaHYA-
BHAI V. PATEL) in the Chair.]
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“There had ben a secret, well-
calculated and deliberate plan of
sabotage in the State. Schools had
been opened at certain places to
instruct people in sabotage, People
had heen senil across the border for
the purpose. So the State had
been facing a difficult situation.
Situations throw up a man to deal
with them and the present
Prime Minister of Kashmir, Bakshi
Ghulam Mohammad, is a person
who has undoubtedly shown quiie

remarkable qualities of organisa~
tion znd leadership.”

o 2 ek € o el gy
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“I and iy companions ara carry-
ing unforgettable memories of our
stay .n Kashmir though it wns of
short duration. Wherever we went
we found practical and earnest
effort being made for the better-
ment of the life and welfare of the
people. The steps that have heen
takea during such a short pericd in
Kashmir are commendable and
augur a bright and glorious future.
We hope that the people of Kashmir
will march steadfastly towards pro-
gress and prosperity under the ins-
piring guidance of its Governmenil
and its leadership.”

a5 o L ’5,@3 2 Aamdyyd e
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“If you meet the Prime Minister
of Kashmir, you should personally
give hnn my best wishes. We are
happy to see the work he is doing.
Our delegation had also gone to
Kashmir, and we are convinced
that the people of Xashmir are
behind the present Kashmir Gov-
ernment.”

THE VICE-CHAIRMAN (SHRI
DanvaBHAT V. PATEL): You have ex-

ceeded your time. HIUHFT IJHY @

L

{ 7 MARCH 1960 ]

General Discussion 2928

L) B U cume g rd

LL(;S &gw!,t,!lnéuu’ 'w
2 By Kl - B b e g0
L) Sy S JLQA JJLI(..JL; &
adiy e ot oyt Ule
o2 Ly Ja S - e S
wly ol oA IR PPVIL g (| o

-3

w9 o S8 a0
o o S B Lm0 dayl
Edaipd o o2 &S e Jaly UyS
Wl Dyae = S bor oS LB T
SS9 5 o gy & o5 2 Jud
PR Ll gl Ligp | gagd laall
st ose o S plar - S
S Sy S ewd ol & Khgelz0
SRR Dl yof Kigw | yays el
e e & g 2 Sl epS - Sy
- &gyke= Kigy$

=0 oiT AR @W (S AR
FHIT) : ST fedt SUTET Aned,
aore ¥ fehea & wafeas 1 SAE TR
TEY T g SEHT § @ qFHEA F@l § |
T 39 ¥ wumer @AY 39 a9 ¥ g
& 5 wrea fafezT & og Y qawet
frgers § fF e a&0 g At
SaTeT @9 ¥ fAu a2 PRT grew &
AT AT | S R <EA T T
2 g% wafeas & 98 o FTAT T
g fr g UeF F WY wRfaEs qre I
T AETE & § ST el F AwaT

_4[ } Hindi transliteration.



2929 Budget (General),
1960-61—

[t i Agrae @A)
9T F ¥ fo 7g HH @F F¥ T |
¥ arira #Y fede ¥ AR TAaEe ¥
MR ey wefafregas ¥ gafeas
uF AT A gAY o § gre & qrAA
UF Gy qEe AT A, 97 A '
HF T 1 zgag ¥ fe & T AR
FIRHIT Y qCF & 7ar § 1§ AT
T gaAar g fF 59 grew & ame
T JER FY 9 F §, N ag &
wrEAfAge Y A gefafeed &
wafeas war 7€ § | 9F 9§ qA
7g g WY w1 F ww FHEA
ar agr g war g, dfe 39w o anmt
g Tt § AR g 9g & i AredieqeT
¥ R g s F gw #
W A 7 I TG Gre A |
9% qafeas ¥ feqy Fredegmq &
T IRs # ATH  qEoeg fewmar §
foradt wez Sfeem a1 ag gfear faar
T & | fRT griaed F waless a8 HET
T & fF wa g at 1 mar & W oF AT
T AT 3 R e a9 @ & §
7g ag f& s w8z mavHE & fedy S
FT TMEERT a7 1§ AT qEL
¥ ez iz ¥ @, @ an
¥ gt farm § wfaw
< foar s | # A guma fF sEw
FT AR & | ST qgT & SASA( By ATeAg
W g S gfear @ q@ ¥ @1
a1 T gy W W @ S R AR
famg F wafa g grarsad AT I
AT | TOEA AR ART AR Efad
FIEETTE & 90 360 F TR § 1@
A Y A W Y 9 9g <9 7 IS |
FIECGIT F G 300 § qg 1T TR
R & faet gg & fF wifaardiz fea,
FRARAA HT A TEIT F HATET,
PR amaE § K €T &\
i # AS TE s asd )

[ RAJYA SABHA ]

General Discussion 2930

THH FATAT €T T FATATRITT FHesI5Te
AR IqH TFAIEA grAq $ 3Gd
TC 98 & fFar @ B a9
agt & @F1 & FafaT ok H Iy
T F qAACEF AR F TR | A
#1q fed fF 7 fF w87 ¥ aw
T T S aE § A ¥ ey
g, TaRA™ ST gHT, Iqb AfA
AR, SHATE, TFHA 4, FTIHIET
OR FEH FW, I8 99 N9 G &
AAET AT T | T AR HEA
TRAAT gAT | afads w geRuEe
T | wRAfREe T § A
ST HT IgT ARAT gAT AR IFHT
TATERT agf X THISPE JA AN
g M fF &9 uFeEE F1 9w,
el 9 WsT FT FQ & | T @
I wafEsr IR § 9 ) uF A
YT Y 78 AT ag § IV FT SR |
ag fat ot @@ & F @
AR ZF AT H 7w a8 i agy
FTGHT ! B @ aTa @) 8,
5 emeag B TR 8 o

@ | ug & fr SR 3w
O T 9T 390 I AZTGTE | 9
qR O ¥ A OO qT0 & &
I agd ¥ IR 1 FFF | W e
Y g &fw I feey g U 3we
w1 % 78 foar O o @ 3RS
F1 4 s =5 fopar | e ag & P g
@ # free 7Y 9T FE AlEY |
fx @z ¥ wafeas S Far 7
A A Jeq {57 99 § SAh 9F
FAT FEY | AT 98 g TS & [
TAHE AT IeAT IqT TENHE HIR
gfiear &1 et feaRde a1 ag
HIEATRE FITT A T HGAT &,
IR Fg Wt 72 FRaT 3R 7w g Wi
To9g faar @ § 5 wedde @9



Budget (General),
1960-61—
SATET FF W IF FL | TS GE q9A
& fF o W & | TR wafeaw
S uF faare W T A SETE A
QF F 1 ¥T F T fw & o9
TR FYAT g, e ge # ane
¥ o1 S s foeee @t
ot AR 5@ § 41 frae & | @@
F TF FOA IF g T A
FITA T AR g9 q&I AR & HIK
TEH 3P AT TEES | WEE A=
TEAAe 3 Ag1 g9 geifad #Y a8 ane
%< {5 3 T 18 8% awg 48§
T FY, FEs AT AT IT W AW
e s EE A
a15w fafaeex aRa ¥ 99 59 Fr%g
# wgra &1 i f, @1 39% 9 ag
THT, 95 g7 | UAT AR § | WiEH
fafreex age &1 59 F7eg & o
T afd 7g Wi @ 9 @ AR
ST qEEEE e 8t g 1 R
FATAT I8 AT fF HeX A ST UF AHA<
AT I AGT FG FE GAT | AT ALTE
FT ST T8 W T #1 9CF § UF
THAT A7 AR 7T S 71 § ag A g%
# IE Y T L | ZH T IR JAFH
fRr & 1 SR dwEA A FW
A Ao T Y, AT A FA A
. fafqee 9" 1 99 FRE F o
T & off SATRT 9 THST AT A7 HR
ST s e @ ar 1 3 A
T R i 99 gy A9 ARE ATed gt
3, I T8 AT FIE €T FT STATHE
T AET AT | I UEA &7 TaTHE
T f=AT FT TF a7 HTTIC AFHAL
agt o7, WX Fg A THEL 4T
F3aT | 9feq off ¥ @7 g6 59 wehd
H gg 711 § % ag uE 997 g 39
§ AR guF Iy gw A T A
| T g 6 9 HTH A aF @ g

fer  ag v T R ogATar
famEg & AW oI #1 FS R

2931

[ 7 MARCH 1960 1

|

|
|

General Discussion 2932

fReT aaa R E | F ax §, 73
HIT agT FT TF TATFT 4 #1 gfaaa
Fag g F A @ F gw § § faqy
TF FT W AT &7 A9) 2 R W ake
Fag frdm g afeF g ag awaa £ %
Za = 7@ fadiem &, fow ag fasely
F A § | AT FAAA I (FR A
F1E TF A & HAawr ag IE G g
R FTH F A U § AT AW G H
TS FTHFEFT WE | R T &
W A 79 AT AT K& TE § | W
T T F IR FET AT AT IR
Fg feeweercne grar at fex =gt g0
q § O A AG arwar | afew gw
@l & a9 & SEww A faw avg
qiferTiE & IER A qHTI 3ET @A
g1 ToER ag W99 Ig qEET
¥ ®W & O gU § WK ag O A
gAqT AT 9§ AT ) F AT €T Ay
GrEAfREA qRREA JAET | a@
TAAET AT FATY AAEA FTHTIG FT
§ w7y ¥ Fga1g 6 98 UF 2T gFhAa
3 R a7 & & 78 wEa afew 9% aF
TTEHT FEA & | T&T HT ATHEAT 28U 8-4 8
H 20 HUT ¥ AT o7 | F L8UL-%o
# g ATHEAY 3 FT 2 FUT v AT
&1 TS | W T Q2% 0-§ 2 I ST A
F9e &, 99% fgar@ ¥ ag 1y &<
9o AT TTHY AFQAT & TUTEITLR |
7 fHre 4z aa § fF g #7 ue-
fafrea fFa g &1 8 | o 78
TIAT AT STHT AT FT FHesT fFam m
g, /1 oS qifeaE & AW Yoo
gedY X TEw g g9 | 99 a3-
fafregar o=gr g § i S S
ErT § HI ATASAT 95dT § 1 A 2%
& ag] F1 ATHGAT L FUS AT | HATHTE
dTZ9 98 T8 1% a1 Q%o ¥ WA
FZT SATAT A7 HIT 3= qgT F9 & 13
qt wg @ I F f9C 3T FF ) ST

T TAAAE B A TUR A AR



2933 Budget (General),
1960-61—

(=t dix ArgeAR @]

T ATEHT 39 FeE F TG A AT @
€ T IEH fafretadi aos s | § )
A zgaem Faaa ¥ @ S 57
av g8, sfvear F AT qresfaTd gaX
TRANIEN G, WA A
TS99 & & WL g7 TG a8
ImaT 8 | § afsq ot &1 Qo famEw,
q L2Ys FT & F AT av fge
W FATE | # A qaT =1 g
We ¥ AT %3 & ) Farar g 141 e
agi faa feet 7R gudy s @ g TR &
o o TG BTATT a5 TG & | S
AT 7% & 5 g8 g9 Il & UF a1
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“There had been a secret, well-
calculated and deliberate plan of
sabotage in the State. Schools had
been opened at certain places to
instruct people in sabotage. People
had been sent across the border for
the purpose. So the State had been
facing a difficult situation. Situa-
tions throw up a man to deal
with them and the present Prime
Minister of Kashmir, Bakshi Ghulam
Mohammad is a person who has

undoubtedly shown quite remark-
able qualities of organisation and
leadership.”

ug dfeq St 1 9EffRde g, 39 &9 &
wafes e gefafadar ar faasy
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R § AT AAETT & | L AR
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“I and my companions are carry-
ing unforgettable memories of our
stay in Kashmir though it was of
short duration. Wherever we went
we found practical and earnest effort
being made for the betterment of
the life and welfare of the people.
The steps that have been taken
during such a short period in
Kashmir are commendable and
augur a bright and glorious future.
We hope that the people of Kash-
mir will march stead-fastly towards
progress and prosperity under the
inspiring guidance of its Govern-
ment and its leadership.”

free =1 2= F over @ S fF FAfa
¥ R ST F1 gy Av S fo e
ft T o7, IERT F oS AT E -

“If you meet the Prime Minister
of Kashmir, you should personally
give him my best wishes. We are
happy to see the work he is doing.
Our delegation had also gone to
Kashmir, and we are convinced that
the people of Kashmir are behind
the present Kashmir Government.”

Tue VICE-CHAIRMAN (SHRI DAnYA-

BHAT V. PATEL): You have exceeded

your time. gyqgr @ma g AT |

st fiX Mgewz @A : oF e |
3T AT § qg FEAT Avgal g F
AT HETAwT et 21 fFem & g & 0
TF dt ag o f& mifeeasr e &
AN &, HEEE FTAE 3T A 6Y g
&1 AT T &, WK g T FTH T
qr T & I 9T 9X | gAY a9 N
g St AR a0F § TR & fou 39
TH T3 FT 9189 § 6 gw ¥ @i
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% 3fear &1 Fa9w F 1 AT A
e 2 f g Y e F ST e
TE I HIT FTHAE FH & g | &N
a1 W adr 9w frogw feew &
AR FAT FTATT TG I A FTHAE
& G T I g, S F R
T | Fghwar 1]

5t frdem g (wew o3w) @ 9-
wTene wErey, fow sty a1 Jar &
FeRT I gH A v Fera & fag Jarx
€ AT H9 ST FT AT T AT
A TEAT § #12, a8 afx 35 Teasw
§s W & way wifaat #Y, #ew Sedt
H, FATA FT HIQAA FQT & a1 I &
amg A fer e iga i &
srew fafaeex aga ¥ 99 wi%g & SU
TF 3T a1d Fgl S99 & gy § § 0ES
S T g fRe gad amt mAs |
IR g FET & | UF 1A qed g |
7 T agw 5 F § ) A ag
FiGIAE! g% | T2 oar T fmag Fr
q TG arar | fE SAw avaew A
R argA fafaees e 3 7 $20E,
SER & wE AT § o

“Who has put in a good deal of
active service not only in Burma
and Arakaan in the last war but
in the old North-West Frontier and
later in Kashmir operations.”

SRl §q STTg A Far & v awr w
frar & 1 & fadh 7y wgar SR § R
I S Teie § ag—az A T T
i 3 1 fgum & fod fer mm 31
&1 T9 TRE T el T & | wwE
#, FTAR H, a1 &, 99 sufem ¥ iy o
BTzt § wnr /) fom, ufies are #
W 7§11 ag =t @ 1w o
T R, I R, e g & et §
@, TS & I & @, FIHITF T8
R, ¥fFT 9@ gededts @ & g
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q% a8 FRER ¥ 7 A) 3w A §
Y oY ag7 &1 fedtaw &1 wfuwrd v
I IR fAwTET WY AR AT
Foaq fag g AT & a8 f*T s
FreerT A faferfmar & gu ok 3ud R
T F arew fufaeer 3 o o
ug &) a%ar & f5 g9 sg e, fea
F1 T fFar ? 3w A% w1 w@Ei § )
R FE s @i g, afew g
ot ®, fagiy S9% /19 9T W
far &, mae & & 1 A aw A e
T &, F1S TTRYHE TGl § Ffw 3 sy
ST QAT T & qF AT Fraar A1MgY
for Tq a<g 1 AT auT-Ed § a1 5%
FHY § T T G0 F Fg

gaw, SR fres & e §
weHe fqar f agr §aesr g, SHfemr
g5 | forer QT an, #T g, A
TG TR | IH AT W AGT TATA GHT
q agr @ AR A & fafe
Fgr fr dqET gm & | ag WA AT
wrafeag & 1 F agf 1 9§ 7 iy
Fgar g 6 swmadr afd, s agt
foft ¥ qavew T @, @1 wiew ene
Fr FeieTd 30 F1 AR E 1 A
Ha1Es TE1 g § ) AT A a1 ary
off 7T Fgt @ AT wHT @ A, @
AR ANT T T | WU BT AT
ey &, v e wran & & 1 R A
JE13T G AT & 1 q”T HT T JARA
#yox g, fomsr fF waede AT%
ifear ¥ WWT 3, SEA Ag FR, I
F AT F AlSY F T9 M FW
fe zowl WG Afe@ | @ XY
ara@ F ag g1 | a1 {5, L, Re
arfrg #, 39 @ A 0 g feRw
aifaq #¢ 3, @ & Su% fog @R
g |

IqEATET WEtET, & § AW X ¥
e | afedr F aaa T
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AR g7 3y feww fafaeex ameg &
ge ¥ @ FE | I A 9 &
. ga1ad fwar o1 fF oA 56 7 Sy
wiaw faar gan  wsfafaees 2t
F vy # wigl § WS 1S uefafies
2feadr A8 & 9% w1y Grear TRy §
a1 g, A1 IFIA TE a3 S H w7 N
f& &Y, g wd W &, gW A 0
et i ff fergeam & Ay & §
qg A& AT AT § W IR
FiZeRMA, I FT FAIF ST 97 2, S
grag ¥ frgaar g, ot fa femew §
3o fear & o

“Political circles are speculating
,.on several formulas for a settlement
of the dispute. First, China must
. concede straightway the MacMahon
.~ Line. India might consider conced-
~ing Aksai Chin Road adjoining
_ Ladakh.”

TAHRT AT FAT 7 qG IABT SNFE
RN fEvafasaaa R FgaT
-fr guTR e fafaeas arga A arfar
aga =8 § AR fewmy fafaee onga

I qrierdT agq A=Y § | AZ A A| ¥
T5q f& I FAr ww fFar SfER
IEF AR g NTEST & F AT |
T oy waT & T AT 9 >,
TS fom Qe S 99 W€ g, sa fgew
#1 37 $1 7@ qa< F, fegma fafaees
FY arfedt § WX Taqde F1 qrfqdr §
ag draar & | 99 39 a@ F Spead
2 B A AT T ugAA |y & 7
qgf @rEr A SAFIIT AT | @I
-Hwme B owm g, s AR
AT FT g 7 AT I3 Fad & 1% AqH
7 fgear gw 37 1 qare &, it A= =
A g 97 AT, SR A% H A/ A A
c - FATE | gg AT AT AT & 1 WO A1
... TUT TF T X WRA & .. .

[ RAJYA SABHA ]
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7Y STETE JTIHY T JAT TT3E
TAIR F FHOEF § 7

st fadam fag . =o% qvymes /@
2 | S oA vy § 1 w9 A T9T
AT ZWIT o &7 927 T Q77 qLrE A4 A
&a12 &, @A mow ez , @ty
AT Fga & | & q ol wmaw g F
foregin @g forar &1 #ve foredier T &
F9F FTT FY AT ATEE | 9§ T
STAT ZITT, 7§ Fo(-X8 YT &, TT AaT &
f fopey 19 | oF, <1 §F FTH TILITA
faar st @y # &F fom o SEH
fgw war &, zafag gardr Ay & WA
M 9% ¥ FTETise § S¥ 8.

FLORAT & |
2 P. M,

7g T T H 7a fobq & qvaey §
FB FEAT ATEAT § | AREATATRAT A

AN THE, VIR AR FeIw 77
HE | FB AT, Y G T, e
IqF FT F, § IALT qg9 W ARy AAT
araT § 3T 33 g F s |
A T WX T q TG AT ar IR
TN & (A7 ag7 3% TR wTEEr A
¥ | 7gT q g {6 F gAY FeE qAH
& IR o ara fafaed faodwe o
T 7@ F gfem F1 49 ez | 7 gferw
ferréifz & sy Fam T g€ 7 gl
gfeer el 7 A T mfo o A
fore sv 9= fif “aTgw, TEE T AT
WA FT I ALY g, O Fnfgerr 07
T ST e FaT FIAT! AN ITHT
o AT A v WO A9T @
TTAT, IS F 1T &Y a1 47 | F9 719
Tar A fedm & fox adeEan AEd
¥ IR T qUIE gT 9 3 w0 fewd
FXAT ATgY & a7 $Y &Y awAT & 7

At AAE qqE W aEd J
% 5 T AR aes W AW N A
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g | 3T &, TS ATTRT HTTH T2 &,
ZET | IR (9% fofa | ey ag e
g for 19 g9 O YR 97 oy FATET T
& a1 7 IR 2 e Stran & f g7 ofeey
FT AMAAT § | T A FqZAT FH <
T AT A Aar @ o fAg
T A AT fF 77 A T3 qemn
Y fra 9= o 1w femay fvierar
2 | wifesm I FN AR afE 2w
g FT F ST § AL 94T ThA, g9
qiferaTie & TFE% 97 W9 @6a qr
FI HFAT 99 gwar g ¢ feY, 59
FHT H AR TIH G357 S99 § G
IH UH WA FT A9 AL 8, 99 AT
Frefae st @Y, g 7 & fwer
o7 | ZAFT T FRA H A7 997 T E,
fFT = Z9T § aam 999 g FEd
g & og AT &7 wwET e, A1 ug Ay
9 & 7 zAfoC g7 ag wEr A §
FasTamd A@T T W T F
fema & a7 @ 37 = 20

§ g IEEL AT A qrAA AT
AT § | AT 7 BT ¥ T AT
faa, o= T @ e o J
am fem g1 FAIFR IS ECE | IR
g F 9% T8 ¥ AW FEOR T &
T FTOA AT A & 1 A 5o ford
RWHE 3% AGT HT | I 1 Hiafee
TNWAR I AR R IAIIATE | I3
o wae &1 a1q & o o9 e & om
#7 o1t L HE T wEY & W g FTE
FT AT 2 A1 I IR T2 F
AT Y | FTH AT ¥ de Aq W 9
o I8 § ffas SR O® gU 2,
FAT TEHT UM A LT QAT

gfaeat STHA (ETE g¥o qHo
wefemr) cF @l I W
\wriealEEE i L EE L SR C A
TR A S T
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it friem g 9T @ & A g
W}aﬁé’l%‘ﬁﬂﬁ‘qgmmrg
AT & fag Hi¢ a8 wmr o1 av sz
FT agi =7 74T ¢ gHted R SgeEr
St w7y vl |

qWR gHo GHo weiifeqr: o3
At T & ; i T TR & o
AT §, F I e F 2
ITH 3F wW@a |

ot forder Tag : e < a9 &,
3% T 77 g, 6T aTy w; ¥ &
AT T T F G e ALY E

W THo Qo HWilfear : qe'q
it €, 3 o @y &

st from fag @ e o= omefuat
HI A FI TELT FAT g5 | HEWHATD
F I § AT R |

YA Qoo qeo auifsar : ey 3
AET T |

it e fag o fee O st
FT FATAT AL AT AT, WK AN F-
E g w=g 9 a7 | B qadt gl
oM A AR ARHT AT RO OL
# AR AAL ST AT FOOAW W
TR HgAmara & fag g qamn
T AT AT TAT AIGH AT % F1E @O
7T A% dY | g qET ¥ EWR AW F
HE9 A AL T A AT IS g AR A
@i9q & fF Saw0 g F1 agfama §
S F AU & a9 T I5A & | "I av
AgATHATST F aTe F; WO OF

YA FT AT |

e @ OF AR 19 FAT ARATE v
ATHE §F g @A g AR AW T
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Ta9aHe F feqrdde WY wThr @ € |
Fg ‘afrEry” &1 fAair §ar g @
w1 g A e & P ey )
ST qF AT b Feaq d SFATHE
F far o fedq &t wew-mem
T TG G, TS qH FAHRT F FTTSAAT
AET ST | S fehT F@T § 98 TrewH
T ¥t FTH FI, g Twaa 41 FI9 2 1
TEFI AT TTERIT FOM A fThmey
a7 fehee &7 FT9 FEIT | F9 TF FAT
9 TY@T AET TAT 4, AF T HIH 316
T g

A o AR T A 2 | 7T go
Tdo Hio | ATq & AT qgf ¢ I FiL
oy wefmEl w1 goge v@ §, e
FAT AU FEI AT HIG FAT & |
JETELw & o, w0 F 9T/ 9e@T g
fo& T wEEr AT § g T AR
o sufiws afeefad & sror g
ZEXMAA gHT | T A9 qarsyd F Fw
U9 & I G AT FI Fodh Agl (WaAdT,
FTW FA a0 Ag1 fqeqr, a ax
T F FGST gl AR fEw gra
MA@ R agamr A g | g 3w 7
1gq SO%  f@ers SEq w3 FoAT
A FCH KT BTN U JA T ARG
FT T AT FT 719 &, 98 T T8l & |

# UF AT I FEAT AEAT
T SUFT FIT AR AFAF HAT
ST & & AR grew fafaeer & 9 g
ag G FAT ATTRET & FIE 3 fama 7
g Fg ERT AT i Qe dIE a
gR T4 | § a9 qgAT ARar g R
ST AT FT FIE § AL AT JF H=H
Jore 67 04 I 9T IAAr wEEE]
FT gS 7 w9 19 98 & 5 7 S
¥ feumr wga § 5 st szEdt
SEH g% | w1 AT § ag 9 FRT
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RS & 987 g3 o, 9« 6 o w71
g fr 9 wEN 4 F IR AR [gamn
m‘%ﬁ,m% m@wl}qffﬁﬁo
THo FAMY, SAHT AW &, wrsw fafaees
MIgFHE & F TR fm gy
uqTEeE F1 fear o fF aret Wl 9w 9%
FarEdl  =Fadr @A | W G WY
¥ T B w1 g W€ o
e T & 31 A #1 e w1 faam,
FfaX 1 HfET F97 FT F9F A
foam 1 9 | T qro UFo Hio HI FTqRE
#r & 7g oY § 5 forad e fee
AT B OF &Y F T 2wy
T F1 B0 F9HT TIAT &, IART
WA TET TS A & A TGE T ;T
FL A W T A AT A ATl
&g a1 fory § fF svt we o= @
@ifed @1 sed d@ifwafE o gfq-
af@r T = I, e o g &
Sed a8 SfEAT 9 g1 SR |
Sq O w0 Of we § 39
ao, fafaed & ot § A a1 93
sfede ITa &1 JET W I9H
e & am=f #Y goe w3 faar
AT & | AL FT NEE FOATEHT HY
o Sfede A @7 9T 9T @
fear 1 ag WY 3 &, s 7 79 7 fe
T g, efe Ay & R Fraw §
e 34T | SR F fod A ;W F graq
gadl a1 #F fF 9 8¥Y & mraw
W d E I oA A gaefog i
¥ 7 foam, A ReeR, qe¥y
Q%% § 7 wrefaa 1 79 7 uqige
fFaT g, ST AIT T AT FTFCRE ?
TR I AT TG g W@ 7
T AT AT 9% WA AT, ¥y &
IIFI AT FT I 3GT, 8% 3 AT
ST THISET giad § qasT g A, I9°
il &t g0 F gawdfey W@ @
9 TF 1 a5 @1 ! afs 7 Ty @\
@t frew sfit #1 fagig g,
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frR arefit MY g@ @’ wihd | s TmidfN ew d £ 4 @

AW F A FTEI FA F AT
efe o aes T 3@ 0 oT@ R
ot 7 fa% zgar  @gAr =TEdr
£ fF femaaa EdRifaa are Fine
A ogE A g, SEH &N gl
ST, feam SE@ WEET g6, TER
TR T A £ ATIH Tg! © | @67 AT,
Hifew 1 At & A IR Lo =M A
UTEH( T 97 § W T, Qo Hl
ag Wifew g9 ATl 8 | T U A 99
Wifer & ford sraar e q7 faar § 7
oM F 7 J% Ay wEEr T a9
Feay e adf fFar f5 9w SdrfaT 9
F19 S, FiA fafaces T AR
frgar @ T T AT HOT ART TG IR
T a9 9% qEq ¢ 99 Wifar § awer
agr gar & 5 A ofen” feadt gEr
g 1| F1% T2 § &F ¢ @ g
aifgd AT F1E F3AT 4R A AT
aifed ) T a8 A FIE FEAT R & AA
g =nfed WX FIE FEar € 3 €
gey  wifgd 1 FT W9A 39
A Y F1E wI@T &7 A & AT AqG 7
T ATIH AL 9 3 Al FH I
I cUIE AL ()

7a § mifes (i A Qe & ar
& g3 %z90 q@A@r § 1| WH Tg
. iwEr gAr g
“Stock Verification in Army Units
and Formations during 1957-58.—
During the year 1957-58, stock veri-

fication was incomplete in the
following respects:—

(a) No verification was carried
out in four formations.

(b) Only partial verification
was carried out in t{wenty-eight
other formations.”

S& oW FATERAT &1 FE THT

g qt fafed %t e q@ § a7 |

TG § HITAT TAATHT ATGATE | A
a e A w1 SRR TR T8 6
THd & a1 ;T T FG 7 AR
frat A9 2 9 99 T Fw
TR § ! 9g 919 AT G Gl IR
g1 9T HIOH O @ OH N Al
g a1 5@ AT 71 o TR Y T &
qET? § T aHEar F qwar w3
T 7§ OUF gIEA TF IETEIW
T 9RAT § L 0 23 ¥ ag fawr
gar 2

“Based on an incorrect assess-
ment of stock on hand as Nil
when 50 wunits of an equipment

were actually available, an indent
was placed.”

When 50 units are available
UT U Fad g fF TR O uw W
=i G &) F A fafeed 1 o-
T} 7 sig g 9% fafaed & ane
TST EAT & R FAT FUHT 3 qE F7
hferemgrare ? (Time bell rings.)
¥ & dm fame 6T "war Wraor
AT FTF |

&<, a1ed, e I R ag far g

“Purchase of milk cooling pasi-
eurising plants.—Ten milk-cooling
and pasteurising plants costing about
Rs. 3-80 lakhs were purchased bet-
ween September, 1954, and March,
1858, for use in the Military Farms.
Nine of these plants have not yet
been (April, 1959) installed.”

IS &9 97 & far #) gaw feet
ITETF @ sFTaa d ¥ eapfy
qE ARl AT "R

T ag ATl ag fear g

“Practically the entire quantity of
raw materials purchased (including
silk fabric which deteriorates in
storage) has been lying unused for
7 years.”
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THH Y ATl wTGT FT ARG |

f6t s 09 & & 9@ foelt &
IEHR GRHFT § HIAT WA FHIA
FETE |

“Irregularities in the daccounts of
a Central Ordnance Depot.—In July
1958, it came to the notice of the
Commandant of a Central Ordnance
Depot that Government stores were
being surreptitiously used by a con-
tractor who was carrying out some
repair and maintenance work with-
in the depot premises. Investiga-
tions subsequently carried out re-

!

vealed that large quantities of nails, |
metal tubings, °

nuts, bolts, screws,
sma]l tools, vehicle components, etc.
had been kept unaccounted for in
the depot being hidden, or buried
underground. The value of such
unaccounted for stores, unearthed
upto the end of February, 1959, is
estimated at over Rs. 7 lakhs.”

FT 41 AOHT TN &, 7 wrod
qg TS ATEAT § |

5t sl @9 IOF d3w A § ag
FaerT wrgar § 5 afss ureeaA
FUET I §F AT ¥ IR H T A
W & #X 9gq sedr woAl foE 3
qrEr g o

ot facsm fog @ wawr ofsaw
FHI AT FT @ gAiT AT fafreex
T FAT AT @ g7 :

sy s ®T AR gI9E &Y
& a1 afsas uFreey A § |

= frem fag oo FwRd
T ERil 6T gaTd MEaAdAz T FY
wr g

. Pror. DR. RAGHU VIRA (Bom-
bay): Mr. Vice-Chairman, Sir, I rise
to support the Budget proposals put
forward by the Finance Minister.

[ RAJYA SABHA ]
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{ Preparednesc Committee of
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They have allayed the many fears
apprehended in different parts of the
country. While supporting the pro-
posals in a general way 1 would be
failing in my responsibility 1f I were
not to draw the attention of the House
to the miserly allocations made for the
defence of the nation. Sometimes
there was a word used in this connec-
tion and that word was ‘burden’. I
am afraid that the underlying belief”
seems to be that defence is a burden,
and thus the allocations for the pur-
pose are miserly in the present con-
text of things. May I submit, Sir,
that Defence at the present moment.
is not a burden? It is an offering at
the altar of freedom and, if I may say
so, at the altar of unpreparedness.
We have launched the bark of active
defence of a mauled and lacerated
border. Let us do it adequately and
properly matching the offensive pre-
parations on the other side of the-
Himalayan summits. We have ac-
cepted this operation, which might be-
called ‘the Northern Vigil’. This ope-
ration has to be accepted as a long-

term one, and if it is a long-term
operation, as undoubtedly it is, let us
never again be lulled into narcotic
stupor even by the forthcoming meet-
ing of the two Prime Ministers. As
long as Chinese arsenals and massed
soldiery are not disbanded, it is our
duty to see that our watch and guard
stand erect, strong and dense on our
entire frontier and never again
should we allow ourselves to
think :n terms of a rosy picture in
India-China relations after our
recent experience. The initiative to
turn a rosy picture into a bloodshot
one should not be left to any mega-
lomaniac adventurers who may occupy
the sent of honour as leaders of the
neighbouiring country. Our problem
is: “Are we preparing fast enough
and heavily enough?” We do not
know. Perhaps we are, but rrobably
we are not. Who is there to see and
judge and to recommend or to nforce
or to change the prejudices against
the arming of the nation to defend 1i-
self? I suggest the creation of a
Parlia-
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ment. There is a parallel in
U.S.A. where there exists the Senate
Preparadness Committee. The nation
wannot depend upon the ideas and
judgments of two or three or four
#nen in this vital matter concerning
the very life of the nation.

May I further suggest tnat we learn
from the Russians, adopting some of
their models? The Russians have a
number of institutions concerning the
defence of the country. I shall men-
tion only a few among them. The
first is the psychological one, and
that is the mobilisation of patriotism,
«of flaming ardour, which the Russians
-symbolise in the term ‘Rodina’

(motherland, fatherland) IRAT TR

e waEfy adwr).

Let that ardour and that fervour be
aroused 1n our people and let them
possess Bergson’s Elan Vital which
the Russians took as their motif, “the
wvital bounce”, so that we become

what has been mentioned in the Rig
Veda as Hg9: ¥ the sons of

‘challenge, the sons of daring defiance.
The Russians have an institution and
this institution they call Razvedkq the

‘Sanskrit equivalent being @B FaF

It is the department of intelligence
and reconnaissance, OQOur Razvedka
is timid, if [ could use the word. It
is very timid and it is a mere irickle.
A road or an airstrip is hewn and
lain; a slope, or a pasture or a lake
is held and pervaded by the foes, and
nobody know: for months and some-
times even for years. Why does this
happen? Because our Razvedka is
missing. The third thing which we
may learn from the Russians, Sir,
is that very important institution.
“Unichtozhenie’ and I would not mind
if this word were taken into the
Indian language; it is the sine quo
non of defensive solidarity. Unichto-
zhenie is the political annihilation—
I use the word which has been used
Ty the Russians—of the infiltrated
might of the enemy that has spread

182 RSD—S5.
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the | throughout the length and breadth

of the country, here, there, in all
forums and squares. Anybody who
doubts the sine quo non of Unich-
tozhenie can have possibly nothing to
do with the real defence of the
country.

Another thing which the Russians
found useful was Skovy-vaiush-chaia
gruppa. This is the 2,000 miles long
first echelon of defence. I do not
know what our Ministers are doing.
Perhaps they do not know about this
Skovy-vaiush-chaia gruppa. It is the
first defence, the border residents
force, mobilised, trained and armed.
We shoald have them up to a depth
of 200 miles,

There is the fifth organisation called
DOSAAF. It 1is a parliamentary
volunteer organisation for the sup-
port of Army, Navy and Air Force.
In September, 1959, the Russians had
got 15 million or 1% crores of such
volunteers. Our population is double
and our danger is immediate. It can
be well imagined what our strength
in respect ot such an organisation
should be.

Sir, I take 1t that all these things
are possible only if there is a founda-
tional political rethinking and refor-
mulation of mental postures, so as to
allow the normal human defensive
reflexes to operate in spontaneity.

Border defence is not war. It is
active peace, peace with security,
training and controlling of aggressive,
non-peaceful, predatory or gluttonous
nations into a peaceful mood. This
can be done again only if we believe
in the global doctrine of securing the
freedom of smaller and weaker
nations. Why is it necessary? Let
me explain it by quoting to the House
the Chinese politicians’ nursery
rhyme:

The sheep has wool
Fleece it;

The lamb is fat

Eat it.
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Oh! It is not the sheep
It is not the lamb;

It has teeth and claws
It is angry toc.

It has a wolfy view.
Be off, be off.

Again, let us recognise clearly and
squarely that the battle for Asia has
begun. The vacuum created by the
withdrawal or the turning out of the
Western powers from Asia is not
~ longer able to sustain- itself. Ten
- years ago people of the world had
agsked in different capitals: “Who
will fill the vacuum? China or India?”
India protested and withdrew. Now
China has stepped her ponderous heel
right on our forehead. May I De
permitted to say that our foresight
failed us in this matter? But shall
we now not use our hindsight to

retrieve the loss, for today's hind-
sight is tomorrow’s foresight?
The Chinese Prime Minister,
. honourable Chou En-lai, is Zoming.
1 have respect for him, I have love
for him. We approve of his being
invited. But there should be no
waving of flags and no crowds, It
should be a quiet reception, an

official reception. As long as Chinese
flags and forces are not removed
from Aksai Chin, how can we wave
flags? In the reception there should
be no partisans. Parlisans will
bring about anti-Chou demonstra-
tions. It will not be desirable either.
There should be no waving of flags.
It should be a simple, official recep-
tion.

Let us consider what Mr. Chou
En-lai’s letmotif is. Hig political phi-
lIosophy—I should put it in a simple
way, may not be a good way—is
conquest. Now, Chinese have wused
Buddhist symbols to symbolise therr
present  political philosophy. 7The
ancient Buddhist symbol has been
pressed into the service of expan-
sionism. The world view is that ot
two lotuses, the red lotus and the
white Totus. In between the two

[RAJYA SABHA]
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lotuseg comes the Indra’s Vajra, the
mvincible and indestructible thun-
derbolt. The red lotus chih lien,hua,
forms the base on which stands the
indestructible and invincible shatter-
ing Vajra—Chin kang hue, On the
Vajra, ‘there is the white lotus, Pun-
darik or pai lien hua, On the bottom
lies the Panchsheel which has been

utilised for the holocausting ana
liquidation of Tibet, Vajrq is blatant
aggression. The white Ilotus, the

original broad-based law of peace
and mercy, is now represented by
the forthcoming negotiations.

Now Mr. Chou En-lai’s objective in

coming here is clear. Before him,
Eisenhower came, Khruschev
came What happened? We the

M.P.s have been reduced to the posi-
tion of waiting boys, whose one duty,
only one duty, is to wait and to wait,
not to ‘think, not to participate in
deliberations, but to wait and to clap
thunderous approval when the final
announcement is made. :

It will be a serious matter when
Red China, red in tooth and claw—
on the 28th March, 9 amM. she ex-
plodes her first atomic bomb, yuan
tzu tan, 120 miles to the south west
of Urumchi—armed with this bolt
from the blue sits on table with
mature and wise India, India with-
out tooth and claw. I only imagine,
you also imagine, everybody should
mmagine what the negotiations would
be, what the give and take would
be We and China are not the only
peoples concerned with it, but there
are bigger powers who are concern-
ed, powers that hold the leash. If the
leash has been pulled straight and
hard, China may say: “I go out. I
vacate Aksai Chin. I lay no claim to
Longju. Macmahon and Ladakh lines,
we shall rename them as lines of
friendship, friendship of India and
China, or Han-Indu Ching Chich
hsien. I am sorry for the misunder-
standing. Now, we shall form a de-
tente.' We, friends and brothers, come
together and light lamps of peace,
eternal peace, Asian and global
peace—Hindi Chini Bhai Bhai.”
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But, Sir, 1if the leash has no: been
pulled straight, China may demand
this or that, repeat her claims, with-
drawing some, sticking to the rest.
What will India demand? Can India
make a demand too? Can there be
negotiaiions without India needing
something?

I come to the history of the Hima-
layas. I shall not quote from litera-
ture, Our Kailash, Mansarovar,
Gurla Mandhata have a hoary tradi-
tion 1in Indian culture. Why should
we not have the uninhabited area
from Demchok 'toc Rakas Tal right up
to Kailash and Mansarover foilowing
to Kailash range boundary. (Show-
mg a map of the Himalayas) Here is
Kailash, here is Rakas Tal, here is
Manasarovar and here is Kailash
range. Here is the territory from
Demchok to Kailash. It makes an
area of 10,000 square miles, exactly
the area, mile for mile, which has

been occupied by the Chinese in
Aksai Chin. That would make India
balance the Chinese demand for

strategic purposes, for joining Tibet

and Turkisian If we make this
demand, there is nothing wrong in
jt. If Tibet had been a sovereign

country, our people could have gone
for pilgrimage to Kailash and Mana-
sarovar. Now they cannot go,

T have taken a long time I shall
stop with the remarks that defence
i a matter in which the Parliament
should take greater interest. 1 have
been pained to see that we have been

sometimes snubbed, our public has
been snubbed, our students who
wanted to interest themselves and

participate have been snubbed. I wish
that this snubbing stops and that
defence is put on a long-term basis.
Thank you, Sir.

MESSAGE FROM THE LOK SABHA

THE APPROPRIATION (RAILwWAYs) BILL,
1960

SECRETARY: Sir, I have to report
to the House the following message
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received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:

“In accordance with the provi-
sions of rule 96 of the Rules of Pro-
cedure and Conduct of Business in
Lok Sabha, I am directed to en-
close herewith a copy of the Appro-
priation (Railways) Bill, 1960, as
passed by Lok Sabha at its sitting
held on the Tth March, 1960.

The Speaker has certified that
thig Bill is a Money Bill within the
meaning of article 110 of the
(lonstitution of India.”

Sir, I lay the Bill on the Table.

THE BUDGET
—GENERAL

(GENERAL), 1960-61
DISCUSSION—conti-
nued,

Dr D H. VARIAVA (Bombay):
Mr. Vice-Chairman, Sir, I offer my
congratulations to the Finance Min-
ister for a very practical Budget and
in this difficult task he has done his
best to advance the economy of
India. I agree with most of the pro-
posals of ‘the Budget but I have to
offer certain criticisms about a few

things.
The tax on {ransport, in my opi-
nion, hits at the very root of the

economy because transport is consi-
Cered to be a very important par{ of
the eccnomy, both the village eco-
nomy and the economy in the urban
areas. As many speakers have said,
the tax on trucks, diesel oils, tyres,
etc. will hit not oanly the lower in-
come group but it will also affect the
whole economy of our country. At
a time when we want fo increase the
transport facilities in the Railways,
on roads, etc., 1f we made this rather
expensive, then it might affect the
economy. As we have a big deficit,
the Finance Minister cannot help put-
ting these taxes on transport but I
will suggest that he should consider
whether it will affect our growing
economy adversely or not and if he

thinks that it will, then he should
make some adjustments in these
taxes.



